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NOTIFICATION
The 7th August, 2023

No. LGL 11/2023/49— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XLII OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. XII) ACT, 2023
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during the Financial year, 2014-15 in excess of the amount authorised or granted for the said services.
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Short Title 1. This Act may be called the Assam Appropriation (No. XII) Act, 2023,

Issue of Rs.3801,64,18,432.00 2. From and oul of the Consolidated Fund of the State of Assam the sums specified in column (3) of the _
m and out of the amounting in the aggregale to the sum of Rupees Thirty Eight Hundred One Crore Sixty Four Lakh

Consolidated Fund of the State Thousand Four Hundred Thirty Two shal be desmed to have been paid and applied o meet he amounts spent for

of Assam for the financial year, defraying the charges in respect of the sanices specified in column (2) of the Schedule during the financial year 2014-

2014-15. 15 In excess of the amount authorised or granted for those services for the year.
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Thirty First day of March, 2016.
. THE SCHEDULE
{Ses Soctions 2.8 3 )
11 2 3
Sums Not Exceeding
Grant NoJ/ ;
Approptiation Services and Purposes Voted by the Charged on the Yoba
Assembly Consolldated Fund
Rs. ; Rs. Rs,

LS, . Revenue|  16518595257.00 000|  15518585267.00

- A Qs Beftament Bosets coptl] O 0.00 >
: G Revenue 2117400000.00 0.00 2117400000.00f
ol ot " Capital 000} 0.00 azﬁl

p Revenue 0.00 0.00 0:
55 [t iy o - Capta 10070609.00 0.00] 10070509.00}
Revenue ' 0.00 0.00{ 0.00]
O RaeiiAnecehur S G G ongl 000| 1769667563700 1766875537.00)
o ; Revenue 186559674.00 0.00] 186559574.00|
solig i . Capital 0.00 0.00] 0.00}
2 |Welfare of Plan Trbes & Backward Classes ~ Revens 0.00 0.00 0.0}
(Bodoland Territorial Council) Caphal 2486817456.00] 0.00] - 2486917455.00]
S Revenue|  17822554331.00] 000 1782255433100}
' Capital 249000796400 17696875537.00] _ 20193863501.00|
Grand Total 2031,9542,895.00] 17,69,68,75,537.00] 38,01 64,18,432.00]

GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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